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tribal areas. Most of the employeei of the 
Dandakaranya Project are already being pa»d 
Project allowance for ^ant of adequate basic 
amenities lince 1958. The project allowance 
at present has been sanctioned in ihe 
Dandakaranya Project upto 30th September. 
I9M, The question of extending the special 
allowance etc sanctioned by the Govt, of 
Madhya Pradesh for Iheir employees to the 
Central Government fmplo>'ees posted in 
the Oiadakaranya Project does not therefor 
arise.
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Wages of Mica Mines Workert» In the 
Coootry

3981. SHRl A. K. ROY : Will the Mini, 
ster of LABOUR AND REHABILITATION 
be pleased to state :

(a) the details of 
workers io Mica mines ;

the wages of the

(b) whether there is any variation from 
State to State and mine to mine in the wages 
of the workers ; if so» facts in detail ;

(c) whether it is a fact that the proposal 
to have a Wage Board for the Mica Workers 
pending for long in Bihar ; and

(d) if so, facts in detail and the sicpi 
taken thereon ?

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND REHABI- i 
LITATION (SHRl DHa Ra MAVIR) : (a) 
Under the Minimum W^ges Act, 1948, 
Central Oovcrnment is the ‘appropriate 
Government’ for fixation of minimum wages 
in the mica mines. The details ®f the 
minimum wages of w<Kkers working io the 
Mica Mines are given below :

Classification of work Minimum rates of wages per day (in Rs )

For work above 
ground

For woik below 
ground

Unskilled

Semi*skilled/UnskiI1ed
supervisory

Skilled

Clerical

9.75

12.25

15.00 

15 0<

II 75 

1475

18.00
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I (b) There is r.o varlalion in the above 
 ̂ latcs from State to State or fiom mine to 
mine.

(c) and (d) According to the avatJabIc
* information, the Mica Wage Board, conitilu- 

ted by the Goveinmeni of fithar, hasi already 
submitted its report to the State Government. 
Further action on the report lies with the 
State Government.

New Telephone Coonections from Sh»kli 
Nagar Telephone Exchange p

39^2 SHKl NAWAL KISHORE 
SHARMA: Will tie  Minisiei of COMMUNI
CATIONS be pleased to state : ‘

(a> the present capacity of the Shstkti 
Nagai Telephone Exchange in Delhi ;

[ (b) the total number of telephone
connections working from the Shakti Nagar 
Telephone ExcDange as on 31 July, 1984 ;

(c) the priority date covercd under each
category in the Shakti Nagar Telephone 
Exchange as on 31 July, 1984 ; *

(d) the expansion plans of this telephone 
exchange^or future ; and

(e) how many new telephone connections
are likely to be given from this telephone 
exchange Onder each category and the 
priority date likely to be covered upio 31 
March. 1985 ? ‘

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI VIJAY N. PATIL) : (a) The present 
equipped capacity of the Shakti Nagar tele
phone exchanges is 23100 lines

(b) Total number of telephone connec
tions working as on 31*7. 1984 is 2I97|.

(c) The priority date covered as on
31 7.84 arc :

OYT S 31.1.84

O Y T -(j ... 31.1.84

Non—OYT— Spl- ... 31.1.84

Non— O Y T -S S  ... 31.1.84

Non—OYT—Genl... 12.3.80

(d) The telephone system will be expanded 
by 1<),000 lines during the next 3 years.

V
(c) Ncv new connections would be relea

sed upto 31 3.1985 as Shakti Nagar Ex
change is frozen. The waiting list clear
ance dates for various categories will remain 
the same as given in (c) above.

Munufacture of Four-ln-One Telephones

3983. SHRI NAWAL KISHORE 
SHARMA : Will the Minister of COMMU
NICATIONS be pleased to state f

(a) whether it is a fact that Indian 
Telephone Industries have a proposal to 
make four in-one telephone with push button 
facility in collaboration with Case Standard 
of Italy;

(b) if so, the details in this regard ;
and

(c) when the said four-in-one telephone 
is likely to be made avaifable to the public ?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL) : (a) No. Sir.

(b) and (c) Do not arise.

Production of Alluminium Alloyed LPG 
Cylinder by Bhurat Allurofnlum 

Compnny Ltd.

3984; SHRI NAWAL KISHORE 
SHARMA Will the Minister of ENERGY 
be pleased to state :

(a) whether it is a fact that the Bharat 
Aluminium Company Linjited proposes to 
have Hungarian collaboration for production 
of aluminium alloyed L. P. G. cylinders;

(b) 
and «

if so, the salient features thereof;*

(c) when the production of LPG cy
linders by Bharat Aluminium Company 
limited is likely to commence ?

4
THE MINISTER OF STATE IN THE 

DEPARTMENT OF PETROLEUM IN THE 
MINISTRY OF ENERGY (SHRI GARGI 
SHANKAR MISHKA) : (a) to (c) Bharat




